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RAJYA SABHA

Thursday, the 4th November, 1982/ 13th
Kartika 1904 (Saka)

The House met at eleven of the clock Mr.
Deputy Chairman in the Chair.
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SHRI V. GOPALSAMY : Mr
Chairman, I appreciate the efforts taken by
the Government to develop industrially
backward States. But, Sir, this should not be
at the cost of development of other States.

The hon. Prime Minister just now
referred to the statement made by
her in the other House yesterday.
This concerns Tamil Nadu because
a colour film project was to be esta
blished in Ooty in Tamil Nadu

MR. CHAIRMAN: I cannot enlarge the
question to take up every State.

SHRI V. GOPALSAMY : But the hon.
Prime Minister just now referred to it.

MR. CHAIRMAN : You have not
understood her. The hon. Prime Minister
said that when she supported sometiiing for
Uttar Pradesh she was toid that U.P. is a
very developed State....

SHRI V. GOPALSAMY : No, Sir. _
She referred in her statement to
infrastructure and economic viability. The
question of backwardness should be looked
into. In Tamil Nadu the Nilgiri district is
totally backward- It is inha-bitated by
tribals, namely, the Badagas. I would
request the hon. Minister to kindly reconsi
der the d*i™>i°n.

MR. CHAIRMAN :1 do not
think that this question admits
references to all sorts of things.

[4NOV. 1982 ]

lo Questions 14

SHRI V. GOPALSAMY : Sir,
the colour film project will now be
located in Nainital which happens
to be the home district of our In
dustries Minister. 1 would like to
know  whether the  Minister  will
reconsider his decision because this
has caused resentment in the
minds of all politicrl parties in
Tamil Nadu and they have
submitted a joint memorandum.
Therefore, 1 would like to know
from the Minister whelher he will
reconsider any such decision. He
said that it is @ new unit...........c.eee.. (Intei
ruptions)

MR. CHAIRMAN : Please sit down.

SHRI V. GOPALSAMY : The expert
committee has already recommended that
the new unit should be located in Ooty. Sir,
I want a categorical reply from the Minister.

MR. CHAIRMAN : You have
put in your own question about
Ooty, Kodaiknal and other places.
I am afraid........cc.ce.e.

SHRI V. GOPALSAMY : Sir, I seek
your protection.

MR. CHAIRMAN : I cannot give you
protection when you do not need any
protection.

SHRI V. GOPALSAMY : This
matter has created serious concern
throughout ~ Tamil Nadu.

MR. CHAIRMAN : That is all right.

SHRI V. GOPALSAMY : He has said
that this is a new unit. T he Nilgiri district is
also industrially backward. Tribals are living
there and unemployment problem is also
there. So I would like to know whether the
expert committee has also recommended
that Ooty is the proper and suitable place for
this project. (Intel 1 uptions).
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MR. CHAIRMAN : Just a minute. I
have to rule about the relevancy. Please sit
down. I do not think this matter arises out of
this question. I rule it out. (Interruptions)

SHRI GHULAM RASOOL MATTO:
In relation to what the Prime Minister said
that backward areas where industries have
not been set up will be taken into con-
sideration when new industries are being set
up. I would like to draw his attention to the
fact that Rs. 16000 crores are invested in the
public sector, out of which Jammu and
Kashmir's share is only Rs. 5-6 crores. Will
the hon. Minister, while taking into
consideration the backward areas, look into
this aspect, so far as Jammu and Kashmir....
(Interruptions)

MR. CHAIRMAN : I think you better
promise to all the States that you are. .. .
(Interruptions) What 1 said about Mr.
Gopalsamy also applies to you. We cannot
go to Jammu and Kashmir, and not stop at
Simla.  (Interruptions)

SHRI U.R. KRISHNAN : 1

would like to know from the hon. Minister
whether it is a fact that two industries which
were originally set up in Tamil Nadu-one
which was originally proposd to be set up in
Tamil Nadu wunder Bharat Electronics
Limited and one under Hindustan Photo
Films- are likely to be put up in Uttar
Pradesh and, if so, what are the reasons for
it?

« SHRI PILOO MODY : He
has  connected it. (Interruptions)

MR. CHAIRMAN : Are these two
projects going to be implemented in Uttar
Pradesh or in Tamil Nadu? Only this much
may be answered. (Interrptions)

SHRI NARAYAN DATT
TIWARI :1 would request: the

hon. Member to be rather cautious about
facts. Whenever  there are

[ RAJYA SABHA ]

to Questions 16

any proposals to set up any undertakings, the
State Governments are informed that these
units will be set up in their respective States.
The locational aspect is looked into at he
stage when the Project Report has been
prepared and the Board recommends a
particular location. Then only the Govem-
ment takes a decision on the re-
commendation of the Board.

MR. CHAIRMAN So there is no
decision  yet. (Interruptions)

SHRI V. GOPALSAMY : What
about Ooty? (Intemiptions)

SHRI NARAYAN DATT TIWARI : 1
am replying to that particular question.
There is no question of shifting any unit
from any State to any other State. There is
no question. The Hindustan Photo Films is
there in Ootacomund since 1962. They have
another campus at Perambur in Madras. So
far as these three units are concerned, we are
expecting a recommendation from the Board
and then a decision will be taken.

SHRI V. GOPALSAMY : The
Committee has recommended Ooty.
(Interruptions)

MR. CHAIRMAN : Please sit down.
The answer has been very correctly given
that already there is one unit in Ooty and the
question whether another should be set up in
another place is receiving attention. It does
not meaa that they are shifting these
two.

SHRI V. GOPALSAMY : Not
shifting. The Committee recommended. .
(Interruptions) that the the new unit should
also be located at Ooty. Now they have tehm
a decision....

MR. CHAIRMAN : He has
denied the allegation. (Interfitptiens)

o) mEeTs fas goamfa Az,
gal WEEG A 9Fq NS AT
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SHRI V. GOPALSAMY : He is ready to

consider Bihar, but not Tamil Nadu. This is
discrimination. I want to put it on record.
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[ RAJYA SABHA ]

io Questions 20

SHRI R. RAMAMURTI : I am

firmly of the opinion that U. P. being one of
the industrially backward States, it must be
given all attention. I have no quarrel on that.
But it does not mean,that other States should
be neglected. He has said that one ofthe new
units of the HPF is being located in U. P. he
says this is under consideration. But the
question is. the HPF factory which is located
in Oooty has got all the facilities. Secondly,
once you set up this colour film unit in some
other place, naturally, the black and white
film production will have to go down. This
will be because, it will have no market. The
factory will have to be closed down or the
production will have to be cut down very
drastically. This district, Nilgiris district,
being already a backward district will be-
come further backward. You should take all
these factors into consideration, factor of
employment, factor of unu-tilisation of
capacity and also the factor of cost. Already,
you have asked the Tamil Nadu Government
to acquire the land and they have acquired
the land. This has already been done. Taking
all these factors into consideration, will you
reconsider your decision in regard to the
location ofthe colour" film unit?

(Interruptions)

MR. CHAIRMAN
questions on this.

No more

SHRI NARAYAN DATT TIWARI : As
far as the Ooty unit is concerned, as the hon.
Member knows, it does not manufacture
only black and white films. But it also
manufactures a large number of other
products. For example, dental x-rays and
medical x-rays and so on. The feasibility
report itself has said that there would be
considerable scope for the production of
black and white films in the future also. I
should not anticipate as to what would be
the decision of the Board, what would be
the recommendation of the Board. I would
like to assure the hon. member that there is
no question of shifting any of these units
and there is no question of any person beine;
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unemployed beacause qf the establish- ]
merit of any new unit in any part of the country.

{Interruptions)

. MR. CHAIRMAN : Mr. Hashmi I am

afraid, you were not in your seat. Question
No. 342.

Selling of IIP expertise to aParty of
Iraq

+342.  SHRI B. SATYANA-
RAYAN REDDY :f

DR. BHAI MAHAVIR :

Will the PRIME MINISTER be
pleased to state:

{al whether it is a fact that one Scientist
of Indian Insiitute of of Petroleum was
caught while selling the Institute expertise to
a party in Iraq for a sum of Rs. 1.60 lakhs
when the Institute w?s making a
Government to Government collaboration
with the same party;

(b) if so. what are the details of the
case ; and

(c) what action, if any, has been taken
against the Scientist?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF SCIENCE AND
TECHNOLOGY, ELECTRONICS, OCEAN
DEVELOPMENT AND THE DEPART-
MENT OF  NON-CONVENTIONAL
ENERGY SOURCES IN THE MINISTRY
OF ENERGY (SHRI C.P.N. SINGH) : (a) to
(c). No, Sir; However a Scientist of Indian
Institute of Petroleum joined the Council of
Scientific Research in Iraq without authority.
His explanation has been called for.

+The question was actually asked on the
floor of the House by Shri B.
Satyanarayan Reddy.
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